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{Shri K. Hanumanthaiya]
section (3) of section 21 of the
Raflway Protection  Force
Act 1957,

(1) A statement (Hindi and Eng-
hish versions) showing reasons
for delay in laying the above
Notfication

[Placed in Library See No.
1T 1960/72]

SHRI JYOTIRMOY BOSU (Diamond
Harbour) I have submitted a note about
Mr Hanumanthaiya s statement that the
number of train accidents this year upto
the end of Februarv showed a marked

increase

MR SPEAKER You can not rase
these things when Papers are laid

SHRI JYOTIRMOY BOSU  Would

he clarily that point ?

MR SPFAKFR Papersare lud with
prior permussion

SHR1 JYOTIRMOY BOSU ., { sought
your permission

MR SPCAKER No discussion
please
SHRI JYOTIRMOY BOSU  In mv

notice I have sought a clarification as to
what 18 the reason for the marked increase
in the train accidents this vear

MR SPEAKER You can ask a
glestion, but don’t raise it when Papers

are being lud

LAw CommissioN REPORT ON OPFENCES
AOAINS? TRE NATIONAL SEOURITY

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
{SHRI NITIRAJ SINGH CHAUDHARY):
Ibegto lay on the Tablea copy of the
Forty-Thurd Report of the Law
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sion on offences against the national
security. {Placed in Library. See No, LT—
1961/721

STATEMENT ETC oN LiMa MEETING OF
Grovur or 17

SHRIL N MISHRA : I beg to fay on
the Table a statement (Hindi version) on
the Lima Meeting of the Group of *77*
along with a copy of the Declaration,
Principles and the Lima Programme of
Action [Placed in Library See No LT—
1962/72.]

NOTIFICATION RF MANAGEMENT <1 SHR1
BHARATHI Mi1s I ™0 , PONDICHERRY
AND REVIEW AND ANNUA1 REPORT
ot NATIONAL Tiarne CORPORATION
L, Nrw Dttt

THF MINISTFR OF FORFIGN
TRADF (SHRI' T N MISHRA) On
hehalf of Shri A ( George, I beg to lay
on the Tabhle—

(1) A copy of Notification No. 8. O
304{ E) (Hind: and Eaghsh versions)
published in Gazette of India dated
the 20th April, 1972 regarding
management of the Sri Bharathi
Mills Limited, Pondicherry, under
sub-section {2) of section 18A of
the I[ndustries (Development and
Regulation) Act. 195), [Placed in
Library See No LT—1963/72]

(2) A copy ecach of the following
Papers (Hindi and Englsh ver-
sions) under subsection (1) of
section 619A of the Companies
Act 1956 —

(i) Review by the Government on
the working of the Natonil
Texttle Corporation Limited,
New Dethi, for the year
197%0-1



